
Annexure – A

TRANSFER AND POSTINGS OF DISTRICT JUDGES

Sl. No. Name and Designation Proposed station

1. Sri.N.Rajagopalan,
Enquiry  Commissioner  &  Special  Judge, 
Thrissur

Judge,
Family court, Kalpetta

2. Sri.T.V.Mammootty,
Additional District Judge-I/
Additional M.A.C.T., Palakad.

District Judge / MACT, Kasaragod

3. Sri.P.K.Haneefa,
Additonal District Judge-II, Palakad.

Additional District Judge-I/ 
Additional MACT, Palakad

4. Sri.K.Balasubramanian,
Additonal District Judge (Ad hoc)-II,
Palakad.

Judge,
Family Court, Palakad

5. Sri.D.Premachandran,
District  Judge  OD  as  Legal  Advisor  & 
Disciplinary Enquiry Officer, K.S.E.B.,
Thiruvananthapuram.

Additional District Judge
(Ad hoc), Mavelikkara

6. Sri.N.Anilkumar,
Additonal District Judge (Ad hoc),
Mavelikkara.

Legal Advisor & Disciplinary Enquiry 
Officer, KSEB, TVM 

7. Sri.V.Jayaram,
Judge, Family Court, Kalpetta.

Enquiry Commissioner & Special 
Judge, Thrissur

8. Sri.P.D.Sarangadharan,
M.A.C.T., Kozhikde.

Wakf Tribunal / Additional District 
Judge Kozhikode

9. Smt.Annies Mathai,
Additional District Judge (Ad hoc), Manjeri.

Additional District Judge
(Ad hoc)-II, Palakad

POSTINGS OF SUB JUDGES / CJMs. APPOINTED AS DISTRIT JUDGES

Sl. No. Name and Designation Proposed station

1. Sri.Amir Ali,
Chief Judicial Magistrate, Kottayam.

Additional District Judge
(Adhoc)-III, Kollam

2. Sri. George Mathew (Jr),
Chief Judicial Magistrate, Kalpetta.

Additional District Judge
(Ad hoc)-II, Kalpetta

3. Smt.P.A.Prabhavathy,
Chief Judicial Magistrate, Thodupuzha.

Additional Sessions Judge
(Abkari Cases), Neyyatinkara

4. Sri. Rathankumar Rajaram Kammath,
Chief Judicial Magistrate,
Thiruvananthapuram.

Judge, 
Family Court, Nedumangad

5. Sri. Cherian K.Kuriakose, Judge,



Sl. No. Name and Designation Proposed station

Chief Judicial Magistrate, Kollam. Family Court, Kottarakkara

6. Sri. Muhammed Vasseem,
Chief Judicial Magistrate, Alappuzha.

Special Judge (NDPS Act Cases)/ 
Additional District Judge, Vadakara

7. Sri. P.S.Nazeer Ahammed,
Chief Judicial Magistrate, Manjeri.

Additional District Judge
(Ad hoc)-I, Manjeri

8. Smt. N.Leelamani,
Chief Judicial Magistrate, Ernakulam.

Additional District Judge 
(Adhoc)-II Kozhikode

9. Smt. V.Shiny,
Chief Judicial Magistrate, Thrissur.

Additional District Judge /
M.A.C.T., Irinjalakuda

10. Smt. Sophy Thomas,
Sub Judge, Muvattupuzha.

Special Additional Sessions 
Judge(Marad Cases) Kozhikode

11. Smt. T.Indira,
Additiional C.J.M., Thalasserry.

Additional District Judge
(Ad hoc)-II Thalasserry

12. Sri. K.P. Sudheer,
Chief Judicial Magistrate, Palakad.

Additional District Judge (Ad hoc)-II, 
Kasaragod and as Additional 

District Judge-II, Palakad w.e.f 
02.08.2010.

13. Sri. S.H.Panchapakesan,
Chief Judicial Magistrate, Kozhikode.

M.A.C.T., Kozhikode 

14. Sri. V.P.Jayanandan,
Chief Judicial Magistrate, Kasaragod.

Additional District Judge
(Ad hoc)-I, Kasaragod

15. Sri. C.V. Francis,
Chief Judicial Magistrate, Pathanamthitha.

Judge,
Family Court, Kannur




